Mar 2023

Commercial Court (District Level) Nava Raipur (C.G.)

Statement for the Month of March, 2023

S.No. Nature of Cases |Opening Balance lnstt-NEl):r:Eg the Dis&?ﬂoa;:ing Closing Balance

1 Civil Suits 13 0 0 13
2 Arbitration 30 4 7 27
3 Execution 23 4 1 26
4 Misc. Cases 5 0 1 4
5 Misc. Appeal 0 0 0 0

Total 71 8 9 70

Note: One case MJC No. 22/2019 M/s. Sharda Engineering Vs. SECR Ltd. restored on 28/03/2023 has

been included in institution.
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Judge
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'S.No.

Statistical

SCHEDULE

Format for Statistical data for the month of 03/ 2023

(See Rule 3)
Name of the court  |No.  of casesNo. of new cases Total cases pending in thefNo.  of cases
‘ pending (on the 1%instituted (during the|court (on the last day of|disposed(during
day of month month as per columnithe month as per columnithe month as per
3) 3) column 3)
Judge,
Commercial Court (Dist.
Level) Nava 71 8 70 3
Raipur( C.G.)

Average no. of

days taken
decide the case
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Sr. No. Coun
@ @
Judge,
1 Commercial Court |

(District Level) Nava
Raipur (C.G.)

District

Raipur C.G.

%

List of cases e-filed during the

Form 1

SHEDULE-H
[See Rule 3(2)]

Form 1

month March, 2023

Petitioner Name Vs. i.l‘«dvocate Mobile - Date of
Case No. Respondent Name Advocate : Number Advocate E-Mail. Id Registration
i
U - - e e e b
“ & (6} ; (7 @ O
‘[
|
| ‘
-NIL-- - - i - - -
i
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Judge
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Tonm 2

SHEDULE-I!
[See Rule 3(2}]

Form 2
List of cases in wh:ch e- Payment of Court fees was made during the month March 2023
S Ng Tourt District Case No. : Petitioner Name Vs. Respondent Name : Advocate Regfgsag:on _Dalecogﬁ;:)zir:snl of
i
O @) e O e e e
Judge. ‘ Execution of ! , S
Commerdial Court . ’ - 'Unlon of India-SEC Railways Vs M/s. Orissa :Mr. Rakesh Shukla, Mr. | :
1 o 'R C.G. Arl 4 H .03.
(District Level) Nava | Raipur C.G Awar d,;é;;‘(llz:’. ‘Concrete and Allied Industries Limited Vansh Kumar Janghel | 1>-03-2023 06/03/23
Raipur (CG) 0w 4 . e ! e
- : " Arbitration M/s. Avexa Corporation Pvt. Ltd Vs Union of India Mr. Abhishek Vinod :
2 i : T . .
- Lo 7T MICA/2023  land other - ) Deshmukh - B2z - 03/03123““%
: Bxeention of Iy \/. Girdhar Gopal Rice Products Vs Mis. Giriraj  Mr. Akshay Sail, Mr. Yash :
3 BELE Arbitral Solee ’lrE e L‘“lrg ucts Vs Ms. Giriraj Ar shay sal 15032023 . 02/03/23
Award/10/2023 olvent Ext. Private Limi em “ rorjimm | e
: Execution of i ! -
4 S Arbitral H‘flb Wa“;E“B‘"m India Private Limited Vs The er Shreyansh Mehta | 17.03.2023 - 03/03/23
| . Awardnipozz oucdon Narayanpur ; S
. . : - Arbitration iM./‘. Himalaya Communications Pvt. Lid. Vs E : .
2 oo : ) MJC/10/2023 IPHI‘J(‘IDH] Chief Material Manager M. Sachet Makhija . 27.03.2023 ; 16/08/22 :
. - ' " : Arbitration e o EMr. Abhishzk Vinod =~ | e T
G -7 =" . MIC1/2023 fM/s Y‘SC:IE?}L JVVs Ujllf)l‘l of ll'idld and Others chshmukh . 2903_2023_ : "1_2/93/23 L
: Execution of ! i
7 Arbitral ';’:: R Automottve Vs Mis. Seirra Infraventure lyr, vsh arora 29.03.2023 200323 |
Award/12/2023 [ e [ T S

/.
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Judge
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Form 3

SHEDULE-I
[See Rule 3(2)]

Form 3

List of cases in which Electronic Service of Process has taken place during the month March, 2023

€

Sr. ! -
" No. Ccurt ; District
. U
@ @ @3
Judge, E

Commercial Court
(District Level) Nava:
Raipur (C.G.)

1

|

I
{

|
i
i
i

Raipur C.G.l‘
|

I
!

Case No.

@

Nil

. !
. Petitioner Name Vs. Respondent |

Name

Fo—

i

G,

" Pagel

. ©® (@)

Date of Electronic
Service of Process

Date of

Advocate Registration

G

i
|
RS PR

Jaideep Garg

Judge

. Commercial Court (Distt, Level}
@ Hava Ralpur, Atzl Nagﬂtﬂisi’L-Raipar (C.G)

01-1\011 25
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Form 4

SHEDULE-II
[See Rule 3(2)]
| corm A S N S
, o List of total no. of cases randomly allocated during the month March, 2023
Sr o Case Court (No. of
. No. | Court ‘ District Court Name Court No. Case Type cases randomly
: . e allocated
HORTN B )T AN ¢ N NN C M O C RO A ()
1 Comr{ll::%;l Court Rai C.G CCommI;ff',cia.l
' (District Level) Nava . —-arpur L.t ourt (District - -NIL- -
Raipur (C.G.) | Level)
? |
| [ -
Jaidesp Garg
Judge

) Commerclzl Cour {Distt. Lovef)
@. Nava Ralour, Atg! &Tn Distt-Ratpur (C.6)
-

oA
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List of cases in which Case Management Hearing was held during the month March, 2023

E " i Date of case
Sr. P Petitioner Name Vs. Respondent Date of |

No. Court District Case No. Name Advocate Registration Ma‘:age;ment

: earing
JOR @ 0 1 @& 6 ©) ©) O
. Shri Rishabh ,
Com ;2332’1 Court Commercial M/s Ra]endra‘zumar Poddar Garg, Shri |

1 (District Level) Raipur C.G. SBu/g /gé;is South Eastern Coalfields Kiv“gl ?I?Eh’ 26-03-2021 | 31.03.2023

Nava Raipur (C.G.) Limited réhl?llda av :

Form 5

Form 5

Page 1
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Judge
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Sr No,f Couri
i |

[

(M

)

Judge,

Commertial -

Deint

(3

Case No.

()

Arbitration

Court (District Raipur C.G. NIC/1/2023

Level) Nava

Raipur (C.G.)

- Arhitration
" MJCI33/2022

Arbitration
M.JICr34/2022

Arbitration
M.IC/35/2022

Arbitration
MJIC/36/2022

. Arbitration
MJIC/37/2022

. Arbitration
MJIC/38/2022

Execution of
i Arbsitral

' Award/10/201
: 9

! Mise.Judicial
| Casesi2/2023

l'orm G

Form 6

Cantested cammercial cases disposed during the month March, 2023

i Petioner Name Vs, Respondent
i Name

()

M/s ‘Uhakor Transport Company
Vs Hindustan Petroleum
Corporation Limited

M/s Abhinav Constructions and

others Vs M/s. Mercedes Benz
Financial Services India Pyt Ltd.

M/s Abhinav Constructions el
others Vs M/fs Mercedes Benz
FFinancial Services Indlia Pyt Ltd.

M/s Abhinav Constructions and
others Vs M/s Mercedes Benz,
Financial Services India vt Lul,

M5 Abhinav Constructions and
nthers Vs Mfs Mercedes Benz
Financial Services Idfa Pyt L,

M/s Abhinav Constructions and
others Vs Mis Mercedes Tlenz
Financial Services India Pyt Lud.

M/s Abhinav Constructions and
others Vs M/fs Mercedes Benz
IFinanctal Services India Pyt, Lid,

M/s ISC Projects Limited Vs
SKS Power Gereration Limited

M/s Sharda Engineering
Contractors Vs South East
Central Railways

Addvocate

(6)

Mr. Shaurya

Mr. Shishir Dixit

Mr. Shishir Dixit

Mr., Shishir Dixit

M. Shishir 1%xit

Mr. Shishir Dixit

Mr. Shishir Dixit

Mr. Shishir Dixit

Mr.

Abhinandan Thakur

Prabal Mehrotra

Daie of
Registralion

N

03-01-2023

23-32-2022

23-12-2022

23-12-2022

23-12-2022

23-12-2022

23-12-2022

07-05-2019

13-01-2023

Page 1

| Wnether
L Urgent Reliet
was sought
and Pre -
Institution
Mediation did
not take place

@

Date of
Decision

(9

03-03-2023

15-03-2023

15-03-2023

15-03-2023 |

15-03-2023

15-03-2023

15-03-2023

24-03-2023

28-03-2023

Date of
Disposal

(10}

03-03-2023

15-03-2023

15-03-2023

15-03-2023

15-03-2023

15-03-2023

15-03-2023

24-03-2023

28-03-2023

Nature of
Disposat
(Contested!
Settied)

(11)

Contested

Contested

Contested

Contested

Contested

Contested

Contested

Contested

Contested

| :
| Daeot :
|cxeculion;

:of decree

C(12)y |

Number of

days for |

execuhon
of decree
from date:
of decison

k)

’~

Jaidesp Garg

Jadge

Commerclaf Court (DIsh, Leved)
@". Nava Ralgur, Al‘;}\ of, st Raipur {0 B
- o 10 [’EZ)

Act Section

(14)

Lits 09 Arbi. E
* & Conc. Act i
i 1996 :

s 09 Asbi. |
& Conc. Act |
1996 !
{ Ufs 09 Arbi, |
& Cone. Act
1986

! :
U 09 Arbi. |
& Cone. Act |

1996 ;

/s 09 Arhi. !
& Cong, Act
1954
i Uls 09 Arbi. |
& Conc. Act
£996

Ufs 09 Arbi.

& Conc, Act

| 1996

l U/s 36 Arbi.

& Conc, Act
1998

WolX ROY
r/w ufs 151
CPCI96




' Sr.

(1)

NoO.

List of cases received for Pre-instituion Mediation and Settlement during th

Name of Mediation

Centre

“Form 6 (i) : Mediation Data on Monthly Basis

| Total number of

applications
pending of the 1st
day of the month

(3)

-NIL-

Mediation Data on Monthly Basis

[See rule 10(2)]

Total number of
application
received during the
month

Total number of
cases settled
during the month

)

1

Total number of |
non-starter cases |
during the month |
i
i

©

1
b

Page 1

ya

Jaidsep

e month March, 2023

' Total number of

application
pending at the end
of the month

(7)

Garg

Judge

Commerclal Court {Distt, Level)
‘@Nava Rafpur, Agj:::agan Disti-Raigtir {C.G)
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Mediation Data on Quarterly Ba

[See rule 10(2)]

"Form 6 (i) : Mediation Data on Quarterly Basis

No. of applications slab- di
wise as per Schedule-|

No, of
application
sposed off as
per Rule 3(4)

|4||[||||||V|VE
®

Name of the | 'VO- Of application Nature of Applicant party Nature of Opposite party
. received by
Authority Authority
Individual Corporate Individual Corporate
(2 3 {4) 5 & N
; -NIL- . . - .

e

Page 1

Commzrelal Ce

'No. of app!icalionl N

0. of application

Judge
st {Diste, Leved)

@Nava Rafpur, Ak &!cf;;:g [ist.-Raipur {£.65)
O"‘\TCLI 20 |

No, of :

il whereno | where parties
?;F:r'f:é'cf'gr setllement arrived  reacheda |

{mediation at as per Rule | settlement as per

and 3(6) T{Lxix} Rule 7(1)(vii}
- " .
(9 (10 {(11) (12)
Jaidsep Garg



Form 7
Form 7

Summary of Commercial Court during the month March, 2023

| o : i i

~ Total number of Total number of  Total number of | Total number of cases
Sr. No. Court District ‘cases pending of the  case instituted ' cases disposed | pending at the end of
. Ist day of the month  during the month | during the month the month
e P I S U SO
O O R e e . 0
Judge, ! | !
Commercial ! 3
1 Court (District | Raipur C.G. ! 71 V 8 9 70
Level) Nava ‘ !
Raipur (C.G.) | |
| | |
! | .

Jaidesn Garg
Judge
Cormmarele! Court {Distt Leved)
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